
CEimAL ADMMSraATCVE TOIBUNAI,
PRINCIPAL BENCH: NEW DELHI

O.A. NO. 2840/2004 WITH OA 2854/2004 OA 28W2m,
OA 2825/2004 with MA 2336/2004, OA leoAonnl
2816/2004 With MA 2499/2004, OA 2817/2004 and OA 2826/2004

NEW DELHI THIS 22^^^ DECEMBER 2004

HON'BLE SHRI JUSTICE V.S. AGGARWAL, CHAIRMAN
HON'BLE SHRI S.A. SINGH, MEMBER (A)

Q.A. 2840/2004

Mrs. MeenaAgarwal,
W/o Shri Vinod Kumar Aggarwal
R/0 187 Bhagirathi, Sector 9 Rohini

\ NewDelhi-110085.
(By Shri Rakesh KJChanna with Shri Shanshak Sekhar)

Vs

1. KendriyaVi(fyal^aSangathan
Through the Commissioner,
Kendriyay i<fyal^a Sangathan,
18 Industrial Area, Sahid Jit Singh Maig,
NewDeIhi-16

2. The Commissioner,
KendriyaVidyal^a Sangathan,
18 Industrial Area, Sah^d Jit Singh Marg,
New Delhi -16

3. Chairman Kendriya vidyalaya Sangathan
& Union Minister for Human Resources Development,
Shastri Bhawan, New Delhi

(By Advocate: Shri S.R^appa)
Respondents.

O A. 2854/2004

Mr. Dev Singh Khati,
Principal, Kendriya Vidyalaya, NHPC Dharchula,
Distt. Nainital (UA)

fl

..Applicant



(By Advocate; Dr. Harish UppaJ)
.Applicant

Vs

1. Commissioner

Kendriya Vidyal^a Sangathan
18 Industrial Area, Sahid Jit Singh Mai^,
NewDelhi-110016

2. Chairman

KendriyaVi<fyal^a Sangathan,
C/o 18 Industrial Area, Sahid Jit Singh Mai:g,
NewDelhi -110016

3. Kendriya Vidyalaya Sangthan through
Joint Commissioner (Administration)
KendriyaVi(fyal^a Sangathan,
18 Industrial Area, Sahid Jit Singh Mai^,
NewDelhi-110016

(By Advocate; Shri S.R^appa)

O JL 2858/2004

Mr. RPChahar,
Principal,
Kendriya Vi(^alayaJoshimath,
Distt. Chamoli (UA)

(By Advocate: Dr. Harish Uppal)
VS

1. Commissioner
Kendriya Vidyal^a Sangathan
18 Industrial Area, Sahid Jit Singh Marg,
NewDelhi -110016

2. \ Chairman
KendriyaVidyalayaSangathan,

j4 G/o 18 Industrial Area, Sahid Jit Singh Marg,
,*/NewDelhi -110016

.Applicant

f



3. Kendriya VidyalayaSangthan through
Joint Commissioner (Administration)
Kendriya Vidyalaya Sangathan,
18 Industrial Area, Sahid Jit Singh Marg,
NewDelhi-110016

(By Advocate: Shri S.Rajappa)

OA 2826/2004

Mr.MAA Siddiqui,
Principal
Kendriya Vi(fyal^a, Ivri Mukteshwar,
Distt; Nainital (UP)

(By Advocate: Dr. Harish Uppal)
VS.

1. Commissioner

Kendriya VidyalsQ^a Sangathan
18 Incbstrial Area, Sahid Jit Singh Mai^g,
NewDelhi-110016

2. Chairman

Ken<kiya Vidyalaya Sangathan,
C/o 18 Industrial Area, Sahid Jit Singh Maig,
NewDelhi-110016

3. Kendriya Vidyalaya Sangthan through
Joint Commissioner (Administration)
Kendriya Vidyalsya Sangathan,
18 Industrial Area, Sahid Jit Singh Mai^,
NewDelhi-110016

(By Advocate: Shri S.Raj^pa)

OA. 2825/2004

M.A. 2336/2004

1. Miss Indu Goswami,
D/o Late Shri B M Goswami,
R/0 37Net^i Subhash Marg,
Darya Ganj, New Delhi

2. Sh. Ombir Singh

.Respondents.

^3

.Respondents.

•Applicant



C^)

S/o Late Sh. KripaRani,
R/o Principal's Residence Q No. D-1
KV Qrs. KV, AFS Bareilly, UP

3. Sh. N. Ajayababu,
S/o Late Sh. N Shridliaran,
R/o Q No. IV/1
KV Biq)ur Dehradun,Uttaranchal.

(By Shri Rakesh K.Khanna with Shri Shanshak Sekhar)

VS.

1. KendriyaVidyalayaSangathan
Throu^ the Commissioner,
KendriyaVi^al^a Sangathan,
18 Industrial Area, Sahid Jit Singh Mai^g,
New Delhi - 110016L

2. Hie Commissioner,
KendriyaVid^als^a Sangathan,
18 Industrial Area, Sahid Jit Singh Maig,
NewDelhi-110016

3. Chairman Kencbriya vidyal^a Sangathan
& Union Minister for Human Resources Development,
Shastri Bhawan, New Delhi

Respondents.

(By Advocate; Shri S.Ra}appa)

O.A. 2815/2004

^ Mr. G.S.Mehta
Principal, Kendriya Vidyalaya NHPC Banbaaa,
Dist. Champawat(UA)

.Applicants

(By Advocate: Dr.Harish Uppal)
.Applicant

VS.

1. KendriyaVidyalaya Saiigatlian
TTirou^ the Commissioner,
Kendriya Vidyalaya Sangathan,
18 Industrial Area, Sahid Jit Singh Marg,
NewDelhi -110016.



1

2. Hie Commissioner,
Kendriya Vidyalaya Sangathan,
18 Industrial Area, Sahid Jit Singh Marg,
NewDelhi-110016

3. KendriyaVidyalaya Sangathan
TTirou^
Joint Commissioner (Administration)
Kendriya Vid^al^a Sangathan,
18 Industrial Area, Sahid Jeet Sing Marg,
NewDelhi -110016

(By Advocate: Shri S.Rajappa)

OJL2816/2004

MJL 2499/2Q04

Mrs. Rqni KUppal
R/o 20, Toderman Ro^NewDelhi-110001.
Principal, Kendriya Vi(fyalayaRaiwala,
Dist. Dehradun.

(By Advocate; Dr.HarishUppal)

VS.

1 Commissioner,
Kendriya Vi(fyal^a Sangathan
Kendriya Vi^aliQra Sangathan,
18 Industrial Area, SahidJeet SinghMarg,
NewDelhi-110016.

2. Chairman,
Kendriya Vitfyalj^a Sangathan,
C/o IndustrialArea, SahidJeet Singh Mai^,
NewDelhi-110016.

.Respondents.

•Applicant



V

3. KendriyaVidyalayaSangathan through
Joint Commissioner (Administration)
KendriyaVidyalayaSangathan
18, Institutional Area,Shaheedjeet Singh Ma^g,
New Delhi-110016.

(By Advocate: Shri S.Rajappa)

OA 2817/2004

Madhubala Chahirvedi
W/oKKChaturvedi

R/o 43, Chander Nagar,
Dehradun, Uttranchai.

(By Advocate: Ms.Rachana Joshi)

3.

VS.

Kendriya Vidyalaya Sangathan
Throu^ the Commissioner,
Kendriya Vicfyaltya Sangathan,
18 Industrial Area, SahidJit SinghMarg,
NewDelhi-110016,

The Commissioner,
Kendriya Vidyal^a Sangathan,
18 Industrial Area, Sahid Jit Singh Marg,
NewDelhi-110016

Chainnan Kendriya Vi<fyalaya Sangathan
& Union Minister for Human Resources Development,
Shastri Bhawan,NewDelhi-16.

(By Advocate: Shri S.R^^pa)

.Respondents.

.Applicant

.Respondents.

ORDER^ORAL)

BY HON'BLE SHRI JUSTICE V. S.AGGARWAL, CHAIRMAN

TTie controversy alleged in these applications is the same which had come up for

consideration before this Tribunal in OA 2801/2004 decided on 21.12.2004. Since

admittedly controversy is the same, therefore, in terms ofthe directions in the said OA,



V

t^;

the present Original Applications are also allowed and impugned orders are quashed
without prejudice to the right of the either parties . Rejoinder in these matters be taken

on record.

Issue Dasti.

(S.A Sin^)
Member (A)

/kdr/

(•i'

A.' rai::

(V.S. Aggarwal)
Chairman


